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Annual Report of Videsh Sanchar Nigam 

*190. SHRI RAOOF VALIULLAH: 

Will the Minister of COMMUNICA- 

TIONS be pleased to state: 

(a) whether it is a fact that annual 

working reports and profit and loss Ac- 

counts of the Videsh Sanchar Nigam 

Ltd. have not yet been prepared for the 

last many years, if so, for how many 

years  they  are  pending;  and 

(b) whether Videsh Sanchar Nigam 

Ltd. have represented to DOT regarding 

the transfer of their profits to the De- 

partment, if so, what is the reaction of 

Government thereto? 

THE MINISTER OF COMMUNICA- 

TIONS (SHRI BIR BAHADUR 

SINGH): (a) No Sir. The Annual 

Report and Profit and Loss Account of 

the Videsh Sanchar Nigam Ltd., are re- 

quired to be finalised only for the year 

1987-88. 

(b) Videsh Sanchar Nigam Ltd. re- 
presented against the Award given by the 
.Department   on   the   sharing   of   revenue 

effective from 1-4-87 on the ground that 

it had the effect of reducing its revenu- 

es. The representation was considered 

and the Award was modified. 

Instant Telephone    bill    printing System 

 

*192. SHRI JOHN E. FERNANDES: 

Will     the     Minister of   COMMUNICA- 

TIONS     be  pleased to 6tate:   : 

(a) whether Government propose to 

instal instant telephone bill printing sys- 

tem as is in vogue in advanced coun- 

tries and also at 5 Star Hotels in India 

to  put  an  end to  wrong  billing;  and 

(b) if so, by when this system will 
be   introduced? 

THE MINISTER OF COMMUNICA- 
TIONS (SHRI BIR BAHADUR 
SINGH): (a) No, Sir. The Govern- 
ment have no proposal to instal instant 
telephone bill printing system for the 
subscribers. However, the subscribers 
are permitted to use commercially avai- 
lable call duration indicators which 
have  been approved by the Department. 

(b) The instant bill printing system is 
not  proposed   to   be  introduced. 

 


